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Title: Rise in prices of printing thereby affecting the Regional Newspapers.

SHRI N.N. KRISHNADAS (PALGHAT): Sir, I draw the attention of the Government to a very vital matter. Almost all the
regional and vernacular newspapers in the country are in deep crisis due to the steep hike in the prices of the newsprint.
The survival of such vernacular newspapers is in very deep crisis. I am quoting one example. In the State of Kerala, there is
one Hindustan Newsprint Limited. The Government of Kerala is providing bamboo for generating pulp at one rupee per
quintal. They have not increased a single paisa for the last 20 years.

MR. SPEAKER: This is the problem. The problem is that you think you can start a debate on this.

SHRI N.N. KRISHNADAS : But in one year, two or three times, the price of the newsprint has been increased. So, the
vernacular newspapers in the country are in a very, very deep crisis.

MR. SPEAKER: What will happen? Yesterday's debate on Defence Budget does not find any mention in almost all the
newspapers. o= fie dae aer den?

SHRI N.N. KRISHNADAS : Sir, I am talking about the vernacular newspapers like Deshabhimani and Ganashakti. So, I would
urge upon the Government to come forward to protect the vernacular newspapers of the country by giving the newsprint to
such newspapers either by subsidizing the rate or revoking the recent price hike of the newsprint.

MR. SPEAKER: It is enough. Other matters will be taken up at the end of the day.
...(Interruptions)

are=ret ardrer: 3pft amuenT diee ordt am 2rsar; You can raise afterwards at the end of the day.
...(Interruptions)

MR. SPEAKER: I am sorry. I would not allow. Please do not try to do this. Do not try to force. Do not record one word of
Mr. Yerrannaidu.

(Interruptions) G€;*)

MR. SPEAKER: I find that you think that any time you can disturb the House. I am sorry I cannot accept it. I will not accept
it. Please allow a very hon. Member, respected Member to speak. I would not allow this.

...(Interruptions)
MR. SPEAKER: It is not being recorded.
(Interruptions) 3€; *
MR. SPEAKER: I would not allow. I have not allowed Mr. Yerrannaidu.
...(Interruptions)
MR. SPEAKER: Please do not record even one word of his speech.
(Interruptions) 3€; *

MR. SPEAKER: Please wait till the end of the day. You know that all of you had agreed for five matters. I have allowed 12
matters.

..(Interruptions)
MR. SPEAKER: No, I would not allow it. You can do it later in the day. Take a little trouble of being present here,
«(Interruptions)

MR. SPEAKER: Not one word will be recorded, except Shri Kashiram Rana's speech.



(Interruptions) 3€/*

3re=rgt dIdYGA: 3l Acer dice aidl 3 If you are there, you can raise it at the end of the day.

... Interruptions)
MR. SPEAKER: Please allow him.
(cgemer)
* Not recorded.
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3re181 ARNG: s ¢ 3Rk ordl & [ would not allow this to be a State Assembly.
€} ()
off sfermat aierl & &9 9 JIDR A Hes asd ) ... (@)
SIEALT ABICA: SAI I JIDR Pes o1al w3 Awell| agel g & art 2 @ a1 A 31 el 3) 2091 et swoldie aan Byi?
off sfermat aierl @ &9 9d JIDR A Hes aed ) ... ()
EALT ARIGA: Aes A2 [ anezmer A wildw, gl ferlaw; il ardt a3 9 o1dl 3okl Sl 8) snu 39 dAe? fil¥aw; @ dog, AR DY §isT Galn

a€| (caurr)

MR. SPEAKER: Matters under Rule 377 listed for today may be treated as laid on the Table of the House.[m7]



